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197~-73 9,go7 8,669 

1973-74 10,008 8,757 

1974-75 10,014 8,762 

1975-76 13,739 I 1.409 

"1976-77 I 1,361 9,94 1 

1977-78 I 1,973 10,475 

1978-79 12, I 70 10.649 
- -----

Similar information for 1979-80 
.bas not yet become available. 

(b) The main 
tion of pulse 
.under:-

reasons for stagna-
production are as 

(i) Pulses are generally grown 
under rainfed conditions in margi-
nal lands with poor management 
practices. Further, the pulse crops, 

are susceptible to a number of pests 
and diseases. For tht;'se reasons the 
farmers hesitate to invest ill inputs 
fOr pulses cultivation; 

(ii) The productivity of pulses is 
low as no high-yielding varieties ot 
these crops responsive to fertili-
sers are available. 

Demand for Food~ under FoOd for 
Work Propamme dullnl' 1980-81 

~'450. SHRI JYOTLRMOY BOSU: 
Will the Minister of RURAL RECONS-
TRUCTIO~ be pleased to state the 
State-'..vise demand for foodgrains on 
account of "Food For Work Pro-
gramme" received by the Central 
Government for 1980-81? 

THE l\tlINISTER OF AGRICUL-
TURE AND aURAL RECONSTRUC-
TION (SHRI BIRENDRA SINGH 
RAD): statement indicating the quan-
tities of foodgrains demanded bY 
each state/Union Territory is enclos-
ed. 

StatelDent 

Quantitv of /oodgrain.s dem'J.nded by each State/Union Tl'rritori.e~ frr IgQo-8, 

51. 
No. 

I 

J • 

2. 

3· 

4· 

5· 
6. 

7, 

B. 

9· 

10. 

Nlm~ of St'lt("' 

2 

Andhra Pr"desh. 

Assam 

Bihar 

Gujarat 

Haryana 

Himachal Pradf!sh 

Jammu & Kashmir 

Karnataka. 

Kerala 

Madhya Pradr:sh 

----

Q1lanti ty De m'lnded 

(in m ... tric lOnOf"s) 

Remarks, jf any 

---- - -- - -- ----- ---------

3,00,000 

37,000 

3,00,000 

1,10,000 

1,00,000 

60,000 

1,50 ,000 

4 

For completion of incom-
plete works only. 

Upto June ('nd only. 

UplO Oct. 1980. 

f Based on State Govt. 
projections. 

------------ --------.--------



221 Written AnstCers ASADHA 9, 1902 (SAKA) Written. Answers 222 

2 

- -- ------------------------------- ---
1 I Maharash tra 

12 Manipur 

'2 :3 Meghala ya 

14 Nagaland 

:'15 Orrisa 

J6 Punjab 

IS 7 Raja than • 

.8 Sikkim 

19 Tamil Nadu 

'20 Tripura 

21 Uttar Pradesh 

22 West Bengal 

Union Territo rit'\ 

23 A. & N. Islands 

24 Arunachal Pradesh 

25 Chandigarh 

Not received 

Not received 

Not received 

1,80,000 

6,08,00") 

Not received 

1,00,000 

30 ,000 

3,00,000 For 1St Qr. only. 

2,10,000 

2,074 

Not received 

Not received 

'26 Mizoram ~eived_ 

27 Pondicherry 

Relaxation in Experience for Promo-
tion to IUgher Post in F.U .1. 

2451. SHRI CHANDRA PAL SHAI-
LANI: Will the Minister of AGRI-
CULTURE be pleased to state: 

(a) whether provisions for granting 
relaxation in experience prescribed for 
promotion to the next higher post 
exist in the Rules and Regulations and 
Procedure governing such matters in 
the FOOd Corporation of India; 

(b) if so, the total num.ber of per-
sons granted such relaxation in each 
categ<try separately during the last 
three years, year-wise; 

(c) the number of Scheduled caste 
and Scheduled Tribe employees ~ut of 
them. in each category; 

1,000 

(d) if not, the reasons therefor; 
( e) whether certain ernployeea/ 

officers belonging to Scheduled Caste 
and Scheduled Tribe communities have 
represented for relaxation in experi-
ence for promotion during the last 
three yearS and if so, what is their 
number; and 

(f) the action taken or proposed to 
be taken on such representations by 
the Food Corporation of India Manage-
ment? 

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION (SHRI BIRENDRA SINGH 
RAC): (a) Yes, Sir. 

(,b) and (c). The Board of Directors 
of the Corporation which is the com-
petent authority to grant such relaxa-
tion accord their approval in excep-




